
CENThAL ADMINISTRATIVE 1BEJNAL 

t 	 CUTTACK BENCH, CUTTACK 

0A.NO.829 of 2011 
Cuttack this the 31 St  day of January, 201 3 

CORAM 

HON'BLE SHill A.K.PATNAIK, MEMBER(J) 

Bijay Kuniar Padhi, 
Aged about 61 years. 
S/o. Jagannath Padhi of House No.D/7, 
Koel Nagar., 
PO-Rourkela- 14, PS-Jhirpani, 
Dist..Sundargarh(Orissa) 

Applicant 
(By Advocates: 	) 

-VERSUS-
M/s.SA1L. Rourkela Steel Plant, Rourkela 
Represented through its Managing l)irector 
having its works and office at Rourkela, 
PO-Rourkela-76901 1, PS-Tangarpali. 
Dist-Sundargarh, orissa 

2. 	Managing Director, SAIL, 
Rourkela Steel Plant, Rourkela, 
At -Re urkel a, 
PO-Rourkela-7693 
PS-Tangarpali, 
Disi;-Sundargarh, .)rissa 
Asst.General Manager (PL) JR. R & PIS, SAIL, 
Rourkela Steel Plani., Rourkela, 
At -Rourkela. 
PO-Rourkea-7690i I, 
PS-i'.ngarpa, 
Dist-Sundargarh, Orissa 

Respondents 
(By Advocates: M/s.J.Pamaik, B Mohaty & iJKIPatnaik) 

M1 KYATNAIK,MBELL!) 
Shr T.K.Patnaik. ASSiS:in. Counsel of SLri J.Patnaik, icanted SerLior (1ouit,d 

appearing on beha of Respondent 	fil -SAIL has ed an affidavit  dated 18. Ii .201 2 lf 	stating 

therein that the prayer made by the applicant in the O.A. has bert granted by making 

payment of Rs,44,957I- towards VR Compensation and therefore,, there is nothing moic 

to be adjudicated in the matter. 

To-day none has appeared for the applicant. In view of this. I do not feel it proper 

to keep the matter pending any further. 

For the reasons aforesaid, the O.A. is disposed of for having become infructuous. 

No costs 

C 
(A.FTAThAIK) 

lkiE/iBER(J) 


